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L-1/24, DDA Flats
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ORDE R(Oral)

By Mr. V.K.Majotra, Member(A):

Learned counsel of the petitioner accepted
that now the directions of the Court had already been
complied with by the respondents. In this view of the
matter, the Contempt Petition has become infructuous
and is accordingly dismissed and the notice issued to

the respondent stands discharged. No costs.,

S Rapt it

(SHANKER RAJU) (V.K.MAJOTRA)
MEMBER(J) MEMBER(A)
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